<| TEM NO. M\ 1 COURT NO. 1 SECTI ON | VA
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

I . A NCS. 5-6/2009 IN
Petition(s) for Special Leave to Appeal (CGivil) No(s).31415-31416/2008

RAKESH KUVAR MANGAL Petitioner(s)
VERSUS
MUNNALAL SI NGHAL Respondent ( s)

(Wth appln(s) for dismissal of slp. and prayer for interimrelief )

Dat e: 25/02/2009 These Petitions were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTICE J. M PANCHAL

For Petitioner(s) M. Syed Tanweer Ahmad, Adv.
M. Raj esh Kumar, Adv.

For Applicant(s)/ M. Avneesh Garg, Adv.
Respondent ( s) For M. Bijoy Kumar Jain, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on 2. 3.2009.

(R K. Dhawan) (Veera Verna)
Court Master Court Master



